12.01 hrs

Papers Laid on The Table of the House by Ministers/Members

AMT G 319 UF YT Ueed R G SO |
3IgeH ok - 2, Sl SR ucd |
2(TYT)

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE; AND MINISTER
OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRIMATI ANUPRIYA PATEL):

Sir, | rise to lay on the Table of the House: -

(1) A copy each of the following Notifications (Hindi and English versions) under Section 58 of the
National Medical Commission Act, 2019: -

(i) The Medical Institutions (Qualifications of Faculty) Regulations, 2025 published in Notification
No. F.No. N-P051(12)/18/2024-PGMEB-NMC in Gazette of India dated 30" June, 2025.

(i) The National Medical Commission Registered Medical Practitioner (Professional Conduct)
Regulations, 2023 published in Notification No. R-12013/01/2022/Ethics in Gazette of India dated
3™ August, 2023.

(i) The Guidelines for Under Graduate Courses under Establishment of New Medical Institutions,

Starting of New Medical Courses, Increase of Seats for Existing Courses & Assessment and

Rating Regulations, 2023 published in Notification No. U. 11022/3/2023-UGMEB in Gazette of
India dated 16™ August, 2023, together with a corrigendum thereto published in Notification No.
CDN-19012/2/2025-Coordination-NMC dated 4" July, 2025.

(iv) The National Medical Commission Registered Medical Practitioners (Professional Conduct)
(Amendment) Regulations, 2023 published in Notification No. R-12013/01/2022/Ethics in Gazette

of India dated 24th August, 2023.

(v) The ?Maintenance of Standards of Medical Education Regulations, 20237 published in

Notification No. N-P016/1/2023-PGMEB-NMC in Gazette of India dated 21% September, 2023.



(vi) The Post-Graduate Medical Education Regulations, 2023, published in Notification F.No.CDN-

19012/5/2023-Coord-NMC in Gazette of India dated 1°t January, 2024.

(vii) The National Medical Commission (Recognition of Medical Qualification) Regulations, 2023

published in Notification No.CDN-19012/5/2023-Coord-NMC(i) in Gazette of India dated 18t
January, 2024.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (1) above.
[Placed in Library, See No. LT3066/18/25]

(3) A copy of the Cosmetics (Amendment) Rules, 2025 (Hindi and English versions) published in

Notification No. G.S.R. 513(E) in Gazette of India dated 29t July, 2025 under Section 38 of the

Drugs and Cosmetics Act, 1940.
[Placed in Library, See No. LT3067/18/25]
? (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SANJAY SETH): Sir, | rise to
lay on the Table of the House a copy of the Ministry of Defence, Defence Research and
Development Organisation, Senior Administrative Assistant and Administrative Officer (Group ?7B?

posts) Recruitment (Amendment) Rules, 2025 (Hindi and English versions) published in

Notification No. S.R.0.6 in weekly Gazette of India dated 8’[h March, 2025 under Article 309 of

the Constitution.
[Placed in Library, See No. LT3068/18/25]
? (Interruptions)
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[Placed in Library, See No. LT3069 /18/25]
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